
     
  

     
 

   

    

   

     
  

   

      

     

      
 

    

         

          

           

        

 

            

         

       
         

    



            

         

          

        

        

      

           

  

           

            

          

    

          

 

         

           

        

        

           

           

          

          

            

           

            

             

         

      
  



    
  

             

           

         

         

          

           

           

 

           

            

           

    

         

      

         

          

              

           

          

         

             

          

              

         

        

          

             



      
  

            

         

     

            

        

            

        

              

          

           

        

          

              

      

             

         

 

              

          

    

            

          

            

            

         

            

         

        
   



V. NALLASENAPATHY
Member (T)

NATIONAL COMPANY LAW TRIBUNAL, MT]MBAI BENCH, MUMBAI
CP No. 1135/l&BP/2017

'17/27M, as Interim Resolution Professional to carry the functions as

mentioned under Insolvency & Bankruptcy Code.

10. Accordingly, this Petition is admitted.

B. S.V. PRAKASH KUMAR
Member (J)
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